
C-3101.4/U2020-vig.
Covernment of India

I\4inistry of Corporate Affairs

Stl. Floor,'A' Wing, Shastri Bhawan
Dr. Il.P. Roacl. New Deliri - 110001

Dated the 28.10.2020
To,

1. C)SD office of DGC.oA, I(ota House, New Delhi.
2. Secretarv, ICSI,22, Lodhi l{cl, lnstitutional Area, Lodi Colony, New Delhi, Delhi

1 1 0003

3. Secretar1,, ICAI Bhaw,an, Indrtrprtrslrta Marg, New Delhi, Delhi 110002

4. Secretary, C'Cl,9tr'Floor, Office Block 1, Kidwai Nagarr (East), New Delhi.
5. Chairperson, lBBl, 7tt' Floor, Mayur Bhavan, Shankar Market, Connaught Place

Circle, New Delhi.
6. Charirperson, NFllA, 8th Floor, Hindustan Tirnes Building,, l(asturrba Gandhi Marg,

New Delhi.
7. Secretary, NCL,Ts/Registrar, NCLAT, New Delhi
8. Director, SFIO, CGO Conrplex, New Delhi.
9. All Regiclnal Directors, MCA
10. All ROCs, MCA
11. AllOfficial Liquidators, MCA.
12. Director, IEPF Authority, Cround Floor, Jeevan Viharr Building, ParliamentStreet,

New Delhi.

Sulr: Participation in National Conference on Vigilance and Anti-Corruption an27th -
29th October,202O.

Madam/5ir,

I am clirectecl to irform that, the (-'entr.rl Vigilance Commission has launchecl a
new rnitiative for citizens to suggest systemic improvements in Central Covernment
C)rganizations. These suggestions nlary be sent directly to the C-entral Vigilance

Comrnission from 27|10.2020 to M.11.2020 by emaril (L"1ll,i.i-dj"-:,,]-t:il:l-lg,j$) or telephone
(0ll-24651632). C-itiz,ens may also give suggesLions to C.entr:al Covernment Organizations

directly.
2. It is requestecl that the above information may be placed on respective website to
give wide-pubLic-ity.

3. This issues with approv;'rl of Secretary, CA.

Yours faithfully,' N(
t\.tst

Copy to:

1. Shr:i Sanjar.v Jain, Director, E-Governance, with request

r nformation on IVlinistry's website.

2. All the officers / Sections. MCA.

(Ashok Kumar Vijay)
LJnder Sec:ret;rrv

to place the above


